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After the take over, adequate funds
.are being provided to step up the pro-
vduction at this unit.

Anciliary Industries Sub-Committee

1988. Shri 8. R. Damani: Will the
“"Minister of Indoatrial Development
-and Company Affalrs be pleased to
.state:

(a) whether it is a fact that anci-
Hary industries sub-committee has
-submitted its first report on the work
-done 8o far; and

(b) it so, the details thereof?

The Minister of Indusirial Develop-
ment and Company Affairs (Shri F. AL
Ahmed): (a) and (b). It is presumed
that the Honourable Member is refer-
‘ring t0 the Ancillary Industries Sub-
Committee for Madhya Pradesh. The
Sub-Conymittee has submitted its first
report on the work donme during first
‘two meetings. Details of the work
~done are as follows:—

(i) The Sub-Committee has com-
piled a list of requirements of
the proposed Heavy Vehicles
Project, Jabalpur, which can
be farmed out to ancillary
units;

{ii) The Sub-Committee has pre-
pared a list of items being
purchaseq by the Gun Carria-
ge Factory, Jabalpur and list
of small scale units registered
with them;

(iili) The Sub-Committee has re-
viewed the progress made in
respect of development of an-
cillary units by the Heavy
Electricals (India) Limited,
Bhopal and Hindustan Steel
Plant, Bhilai;

(iv) The Sub-Committee has re-
ported that there is no scope
for ancillaries to the public
undertakings being run by the
M.P. Iadustries corporation or
the MP. Laghu Udyog Nigam,
but efforts are being made to
explore the possibilities of
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supplying the requirements af
such organisations as. MP,
State Electricity Board, Jabal-
pur etc,

(v) The Sub-Committee has pre-
pared a list of items which
Nepa Mills, Nepanagar are
purchasing from outside,
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Integral Coach Factory

1990, Shri E. K. Nayanar:
Shri Umanath:
Shri P. Gopalan:

Will the Minister of Railways be
pleased to state:

(a) whether the Integral Coach
Factory, Perambur incurred some ex-
penditure on a new type of flooring
materia] for coaches which was found
to be defective;

(b) it so, the amount spent during
the last three years; and

(c) whether any foreign exchange
was involved, and if so how much?

The Minister of (i C.
M. Poonsohs): (a) The Integral Coach
Factory used a new indigenous
ing ‘material in lieu of
materialy viz. cork and
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actual service conditions this material
in its original form did not prove en-
tirely satistactory,

(®) Rs. 1.67 lakhs,

() No. In fact, the development
of satistactory indigenous substitutes
was what prompted the use of this
material.

Trade Union Leaders of HEL.
Bhopal

1891. Shri 8. M. Banerjee:
Shri Madhu Limaye:

Will the Minister of Industrial Deve-
lopment and Company Affairs be
pleased to state:

(a) whether certain employees of
HEL, Bhopal who were Trade Union
leaders and haq been discharged in
1864 have since been reinstated; and

(b) if not, the reasons therefor?

The Minister of Industria} Develop-
ment and Company Affairs (Shri F, A,
Ahmed): (a) and (b). Some of the
employees who were sent to jail or
went underground, ceated to be em-
ployees, as per the Standing Orders
of the Company. As a special case, the
Management of the Company agreed
to take back, subject to usual scrutiny,
those ex-employees who furnished a
written letter of apology /regret to the
mankgement and gave an assurance
of good conduct and behaviour. Such
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(b) if so, the total quantity and the
value lzrvol_ved?

The Minister of Commmerce (Shri
Dinesh Singh): (a) and (b). Yes, Sir.
A delegation of the Minerals and
Metals Trading Corporations which
vigited Japan in March|April, 1987,
entered into an agreement with the
Steel Mills of Japan for gale of 245
lakh tonnes of ferrugenous manganese
ore, valued at gpproximately 1 million.

Production of UREA and LECO

1893, Shrl V. Krishnamoorthi: Will
the Minister of Steel, Mines and Metals
be pleased to state:

(a) whether Government are aware
ot the fact that production of ‘Ures’
and ‘Leco’ has been affected for want
of lignite at Neyveli complex; and

(b) i¢ so, the steps taken to remove
the difficulties?

The Minister of Steel, Mines and
Metals (Dr. Chonna Reddy): (a) and
(b). The shortfall in "Urea’ and ‘Leco’
production in the Neyveli complex
hag not been entirely or even largely
due to want of lignite,

Plant
operatiom in March, 1966 and teeth-
ing troubdles, such as, leakage in valves,
flash back in motors and corrosion of
metal, which resulted in rapid wear-
ing out of critical gam, have largely

replace the worn out parts.
As regards ‘Leco’, this being a new





